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CENTRAL APMINISTRATIVE TRIBUNAL PRINCIP AL BENCH
0,A8.N0M648/9 3
N
New Delhi: this the 27 - day of July,1999 ,

HON *SLE MRe.So-Re-ADIGE, VICE CHAI AMAN (A) .
HON 'BLE MR.P o-CoK NN AN, M EMBER(I)

Wkram Singh,

/o shri Maroo Singh,
Rlo Wll., & P.0,Painga (Modinagar),

Oistte Ghaziabad(W),

and enployed as psstt, Accounts Officsr,

Office of D.P.D.0., Gurgaon

(Haryana) cesse ppplicanty

(By adwecate: shri N,S. Vema ).
e rsus

1. Union of India
through
the Secratary,
Govte, of India,
Ministry of Dafence{Finance),
New Del hi ¢

2, The Controller General of Dafence Accounts,
st 810d<"‘l,

Ram Kristna Puram,
New Del M/

3.The lontroller of Dafence Accounts,
(Pension Disbursement), ,_
Meerut Cantt, essses RAgpONdentsy

(By adwcate: Shri Mohar Singh )

O RDER

HON *BLE MR, So Re ADIGE, VICE CHALRMAN ()

pplicant impugns respondents® ordar dated
25,5, 92 (mnaxure—dS) and seeks notional promotion as
Accounts Officer Wwesofo 15,3,/ Nand as promoted as 3,0,

for all pumposes u. e.fs 18,5193,

2. Heard both sides,
3 oplicant was considered for p romotion as N0,

by the DPC on 22,8,90 w.g8.fe 15:3.91 or from the

date of actual assumption of post and was ordered to join
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4, In go far ag ap

Seniopg ty as Ae

reje cted,

Poplicanttg Coun sgl

S 0.m, dated 28,9
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